
 Pai]  ी  eroded

 [  Shri  B.  है,  Bhagat) 4  Hy  os
 the  U.K.  Government  in  thie  matter,  which

 _  Oe  gale:  the  ह... ज  made  by
 them  to  India  bilateraley  aa  well  ae
 tray,  IT  am  wherefore.  inarocting  our
 High  Comminioner  im  London  io  bring  to
 the  note  of  the  U.  K.  Government  our
 rio  concern  in  the  mater,  The  शाह-

 “Gent  of  the  Board  of  Trade  has  himee!f  said in  his  scement  that  he  would  be  Inivfaring
 porary  discuskions  wiih  the  Governments

 Goncermed.  ft  is  my  carmen  hope  thar  these
 dicumions  will  make  i  possible  for  the  two
 हटाई  ह.  arrive  af  a  mutually  accep-
 table  sohrion  of  the  difficulties  of  rhe  हकीक
 tadwaries  of  the  United  Kingdom  and  India
 ॥ ह  consonenee  with  the  eccepted  basis  of
 _हातकाठितिध  relationship  beiween  the  two
 countries  aod  also  ihe  evolving  imernational
 Policy  in  relation  to  the  trade  of  develo. os
 pling  countries,
 0  bre

 GOLD  (CONTROL)  AMENDMENT
 BILL*

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  FP.  c,

 SETHI)  :  I  beg  to  move  for  leave  to  intr.
 duce  a  Bill  to  amend  the  Gold  \Control)  Act,
 on.

 SHRI  5.  M.  BANERJEE  (Kanpur)  :
 iB  Me.  Sevhi  is  asking  for  leave  to  introduce

 8  Bill  to  amend  the  Gold  Control  Act,  The
 Swement  of  Obecrs  and  Reasons  refers  to

 “he  provisions  declared  invalid  by  the
 र हैपासाध्ट  Court,  The  provisions  in  shis  Bill
 ‘are  unnecessary  and  abould  be  scrapped.

 िलघकक  No.  6]

 Abirwar,  Shri  Mache  Ram
 Aramegam,  Shri  हि...  5.
 Asghar  Husain,  ह- 11 है
 Arid,  Shri  Bhagwat  Jha
 Barua,  Shri  Bedabrata
 Barua,  Shri  KR.
 Beromaeri,  Shri
 Bhagat,  Shri  B.  BR.
 Bhandase,  Shri  है...  DB.

 ह 1  my,  lo

 AYES

 हा  Inrreduced  =  206
 The  लैल  ॥.  three  oblectiver,  tt  almed  ar
 Hpoing  smuggling.  “It  has  now  stopped  :  on
 the  oiber  hand  It  has  increased.  it  was
 meant  to  bring  owt  to  surface  concealed  pold,
 Tt  never  came  ;  it  went  deeper.  Shri  Morarpi Dewi  is  out,  Fourhly,  they  expected  the
 Price  of  gold  to  come  down  it  has  nod  : in  fact  it  has  gone  up.  Inthe  interest  of
 the  country  and  in  the  welfare  of  goldsmiths
 fome  of  whom  had  to  sacrifice  their  lives
 because  of  ihe  wrong  decision  of  the  Gove.
 miment,  the  Act  should  be  acrapped.  We
 Wal  ne  amendment  ;  we  want  the  (प्ततस्ाइन
 ment  to  wihdraw  this  end  ecrep  the
 Act,

 श्री  हम  द... क  का  (मपुषनी) :  उपाध्यक्ष
 महोदय,  मैंने  मी  इसका  विरोध  करने  का
 तलौडिएं  या  हैं  I

 MR.  DEPUTW-SPEAKER  :  0  have  recei-
 ved  three  or  four  potices  but  only  one  per- fon  will  be  pernalied,

 SHRI  7.  1  SETHI  :  Parliament  is  com.
 petent  to  legislate  on  this  matter.  The
 Supreme  Court  has  struck  down  only  five
 or  iim  provisions  of  the  Act  and  this  Bill
 reciidies  it.

 Mr.  Banerjee  talks  on  the  mérita  of  ihe
 Act  which  we  com  very  well  ike  up  during
 the  coune  of  the  debate.

 MR.  DEPUTY  SPEAKER:  The  qu- tron  ॥ ३  5
 “That  leave  be  granted  to  introduce  &

 Billie  amend  the  Gold  (Conrol)  Act,  1968,
 The  Lok  Sabha  divided,

 {  DOT  bes,
 Bhanu  Prakash  Singh,  Shri
 Bhattacharyya,  Shri  CK.
 Bist,  Shri  J.  B.S,
 Bohra,  Shri  Ookarlal
 Chanda,  Shri  Anil  K.
 Chanda,  Shrimati  Jyouns

 Chatter},  Siri  Kirahoa  Kumar
 Chaturvedi,  किता  ह! म  L.
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 शा...  जाए  वाएफुवहत

 Chaudhary,  Shri  Nitiraj  Singh
 Chavan,  Shri  D.  RB
 Choudhury,  Shri  J.  K.
 Dalbie  Singh,  सुधा
 Das,  Shri.  ह:
 Destappa,  Shri  Tulsidas
 Deoghare,  Shri  N.  BR.
 Dinesh  Singh,  Shri
 Dixit,  Shri  a  0५
 Divividi  Siri  Mageshwary
 Gajraj  Singh  Rao,  Shri
 Gandhi,  Shrimati  Iodira
 Ganesh,  Shri  K.  ि
 Ganga  Devi,  Shrimatl
 Gavil,  Shri  Tukaram
 Gbosh,  Shri  P.  K.
 Gooch,  Shri  Parimal
 1०...  Das,  Dr.
 Gupta,  Shri  Lakhan  Lal
 Gupt,  Shri  Ram  Kishan
 Harl  Krishna,  Shri
 Hararlka,  Shri  ज  ्,
 ह  Raj,  Shri
 Himatsingka,  Shri
 Jadhav,  Shri  Tulsbidas
 Jadbay,  Shri  ४,  ऐप,
 Jagjiwan  Ram,  Shri
 Jamna  Lal,  Shri
 Kahandole,  Shri  2.  ML.
 Kamble,  Shri
 Kamala  Kurnari,  Kumari
 Karan  Singh,  Dr,
 Emam,  Shri  है.  क्,
 Kavade,  Shri  B.  BR.
 Kedaria.  Shri  CM.
 Kesti,  Shri  Sitaram
 Erishna,  Shri  MM.  ्,
 Erishnappa  Shri  M.  7
 Kureel,  Shri  ss  Hi.
 Korbok  Bakuls,  Shri
 Lalshrikenthames,  Shrima
 Lalh  Seo,  Shri
 Lotfal  Haque,  Shri
 Mabedeve  Prosed,  Dr.

 SRAVANA  6,  [करा  (S404)  BT!  निक्ती  हर

 Mahajan,  Shri  Vikram  Chand
 Maharaj  Singh  Shri
 Mane,  Shri  Shankarmo
 Marandi.  Shri
 Master,  Shri  Bhola  Nath
 Mehta,  ShriP.  M.
 Melkore,  Dr,
 Meson,  Shri  Govinda
 Minimata  Agam  Dass  Guru,  Shrimati
 Mirza.  Shri  Bakar  Ad
 Mish,  Shri  Bibhati
 Mchammad  Yusuf  Shri
 Mohsin,  Shri
 Mirliyunjay  ‘Prasad,  वाक
 Mukerjee,  Ehrimati  Sharda
 Mukne,  सकता  Yeshwantreo-
 Murtl,  Shri  M.  5.
 Maghooor,  Shri  M.  ह म
 Naidu,  Shri  Chengalraya  =
 Oraon,  Shri  Kartik:
 Pabadia,  Shri  Jagannath
 Palchoudhuri,  Shrimatl  Ma
 Pandey,  Shri  ॥ भ  किन.
 Panigrahi,  डा  Chimtamani
 Pant,  1-1  ॥ 1  ्,
 Parmar,  Shri  Bhaljsbhai
 Partap  Singh,  Shri
 Parthasarathy,  Shel
 Batel,  Shri  Manubhai
 Patel,  Shel  NW.  ह.
 Patil,  Shri  Deorag
 Pail,  Shri  भ  DB.
 Pramamk,  Shri  J.  ्.
 Radhabai.  Shrimati  हे,
 Raghu  Ramaiah,  Shri
 Raj  Deo  Singh,  Shei
 Rajasckharan,  Shri
 Raju.  Shri  BD.  B.
 Ram,  Shri  ॉ
 Beg  Dhan,  Shri
 Ram  Sewak,  Shri  Choudhary
 am  Subhag  Singh,  Dy,
 Ban  Swarup,  Shri
 Randbir  Singh,  Shri  peas



 4  Bill  Introduped

 Rano,  Shri
 Ras,  Shri  ॥ अ  Narayana
 Rao,  Shri  J  Ramapathi
 Rao,  Shri  Rameshwar
 Rao,  Shr]  हुंह
 Rao,  Dr.  ¥.  K.  है.  ¥.
 Reddy,  Shri  Sudha  ा,
 Reddy,  Shel  Surendar
 Roy,  Shri  Bishwanath
 Roy,  Shrimati  Uma
 Sadhu  Ram,  Shri
 Sahn,  Dr.  5.  K.
 Saigal,  Shri  A.  के,
 Saleem,  Shri  M.  Yuoug
 Sambasivam,  Shri
 Sanghi,  Shri  चली  ॥ अ
 Sanji  Rup,  Shri
 Sant  Bux  Singh,  Shri
 Saviiri  Shyam,  Shrimatl
 Sayyed  Ali,  Shei
 Sen,  Shri  Dwaipayan
 Sethi,  Shri  P.  Cc.
 Sethuraman  Shri  रजि
 Shah,  Shri  Manabendre
 Bhambhu  Math,  Shri
 Shankaranacd,  Shri  8.

 Abraham,  Shri  ॥ भी  M.
 Ayarwal,  Shri  Ram  Singh
 Badrudduja,  Shri
 Banerjee,  Shri  5.  M.
 Barus,  Shri  Hem
 Basu,  Shri  Jyocirmoy
 Bhogaban  Das,  Shri
 ही इफसाक,  Shri  J.  ती,
 Bramhanandji,  छह
 Erij  Bhushan  Lal,  Shri
 Brij  Raj  Singh-Kotah,  Shri
 Chakrapanl,  Shri  C.K.
 Dange,  Shri  5.  ्.
 Der,  Shri  Abdul  Ghani

 JULY  ry  16?  Bul  buroduced

 Sharma,  Shri  Madhoram
 gharma,  ह- 11 ह  Naval  Kishore
 Shashi  Bhushan,  Stari
 Shastri,  Shri  Sheepujan
 Sheo  Narain,  Shri
 Sher  Singh,  है 1.0
 Sheih,.ShriT,  M.
 Shinkre,  Shri
 Shiv  Chandika  Prasad,  Shri
 Shukla,  Shri  5.  6.
 Siddechwar  Prasad,  Shri
 Sinha,  Shri  Mudrikm
 Sinha,  Shri  R.  K.
 Sinha,  Shrimati  Tarkeshwari
 Santak,  Shri  Nar  Deo
 Solonki,  Shri  5,  नि,
 Sonavane,  Sheri
 Sunder  Lal,  Sho
 Supakar,  Shri  धावर्तदडाधा
 Tiwary,  Shri  0.  ४.
 Tiwary,  Shri  ्,  ह
 Uikey  Shri  M.  a
 Ulaka,  Shri  Ramachendrs
 Wenkatasubtaiah,  Shei  ्,
 VWirbhadra  Singh,  Shri
 Vyas,  Shri  Ramesh  Chandra
 Yadav,  Shri  Chandra  वर्हा,

 Devgun,  पकते  Manda  yal
 Digvijai  Nah,  Shri  Miahane
 Dwivedy,  Shri  Suremdranach
 Exihose,  Shri  1  P.
 Fernand,  Shri  क्वलाइड
 ‘Ghosh,  Shri  Ganesh
 Gopalao,  Shiri  P,
 Gowda,  Shri  M.  H.
 Goyal,  Shri  Shri  Chand
 Jai  Singh,  Shri
 Tha,  Shri  Bhogendm
 Jha,  Shri  Shiva  Chaodre
 Jeahl,  Shri  Jaganouh  Rao
 Toshi,  Shri  5.  M.
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 Kachwai,  Shri  Hukam  Chand
 Falita,  Shri  Dhireswar
 Khan,  Shri  M  A.
 Limaye,  Shri  Madhu
 Lobo  Prabhu,  Shri
 Madhok,  Shri  ॥:  Ray
 Madhukar,  Shri  ह नी  M.
 Meghachandra,  Shri  Mf,
 Menon,  Shri  Krishna
 Menon,  Shri  Vichwanatha
 Mishra,  Shri  Janeshwar
 Mohan  Swarup,  Shri
 Molahu  Prasad,  Shri
 Muhammad  Ismail,  Shri  M.-
 Nair,  Shri  KY  Sreckantan
 Nair,  Shri  Vasudevan
 Nayar,  Shri  K.  ॥ ी
 Faswan,  Shri  Kedar
 Pavel,  Shri  J.  H.
 Paull,  Shri  ्,  BR.
 Ranjeet  Singh,  ‘Shri
 Ray,  Shri  Rabi

 MR.  DEPUTY  SPEAKER  :  The  resule**
 of  the  division  is:  Ayes:  1;  Noes:  Tl,

 The  mosion  war  adapred

 SHRI  PC.  SETHI  :  Distroduce  the  Bill,

 STATEMENT  RE:  GOLD  (CONTROL)
 AMENDMENT  ORDINANCE

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  9.  C,
 SETHI}:  I  lay  onthe  Table  explanavory
 gacement  (Hindi  and  English  versions)
 giving  reasons  for  immnoediate  legislation  by
 the  Gold  (Comal)  Amendmesi  Ordinance,
 I967,  af  required  woder  rule  7i(l)  of  the
 Rules  of  Procedure  aod  conduct  of  Busing
 in  Lok  93003.

 Reddy,  Shri  घिडिफाकाड,
 Saboo,  Shri  Shri  Gopal
 Sambhali,  Shri  Ishaq
 Satya  Narain  Singh,  Shri
 Sen,  Shri  Deven
 Shah,  Shri  T.  P.
 Sharda  Nand,  Shri
 Sharma,  Shri  Beol  Shanker
 Sharma,  Shri  Narain  Swarup
 Sharma,  Shri  Yogendra
 Shastri,  Shri  Prokesh  Vir
 Shari,  Shiri  Ramavarar
 Shaviri,  Shri  Raghuvir  Singh
 Shastri,  Sori  Shiv  Kumar
 Sreedbaran,  Shri  Au.
 Suraj  Bhao,  Shri
 Thakur,  Shri  Gusomand
 Tyagi,  Stiri  O.  P.
 Vidyarths,  छह  हि.  9.
 Virwambharan,  Shei  P.
 Yadav,  Shri  Jageshwar

 L5-06  brs.
 STATUTORY  RESOLUTION  RE:

 BANKING  COMPANIES  (ACQUISITION
 AND  TRANSFER  OF  UNDERTAKINGS)
 ORDINANCE  AND  BANKING  COM.
 PANIES  (ACQUISITION  AND  TRANS
 FER  OF  UNDERTAKINGS)  BILL,  ee

 MR.  DEPUTY-SPAKER  :  The  House
 will  now  take  up  aliscussion  on  the  Sau
 tory  Resolution  regarding  disapproval  of  the
 Banking  Companies  (Acquisition  and  Trang.
 fer  of  Undertakings)  Ordinance  and  the
 connected  Bill  for  which  eight  hours  have
 been  allowed...  (arerraptions} +

 ME.  DEFPUTY-SFEAKER  :
 will  go  on  record.

 Will  the  leaders  of  the  =  parties  न
 some  coamrel  over  their  Membera?  They

 Nothing

 *  Wrong'y  vowed  for  “Noes,”
 ४९  The  following  Members  also  recorded  wheir  votes  for  ‘AYES."

 Sarvasbri  द  B.  Tarodckar  aod  M.  A.  Khao
 +  ह. ल  अंच्ट्छा एल्,


